
 

 

List of Latest  
updates on 
SCC OnLine® 
Web Edition. 

April 22 

2026 

With an ever expanding database and documents added 
everyday, SCC Online® users get a comprehensive research 
experience for legal content from India and many other nations. 

Supreme Court, 
High Courts, 
Tribunals and 
Statutes 

Download SCC Online App  

 
 

  

https://www.scconline.com/
https://play.google.com/store/apps/details?id=com.scconline
https://play.google.com/store/apps/details?id=com.scconline
https://apps.apple.com/in/app/scc-online/id1324544648
https://apps.apple.com/in/app/scc-online/id1324544648
https://www.scconline.com/�
https://play.google.com/store/apps/details?id=com.scconline�
https://play.google.com/store/apps/details?id=com.scconline�
https://apps.apple.com/in/app/scc-online/id1324544648�
https://apps.apple.com/in/app/scc-online/id1324544648�


 - 2 - 

© EBC Publishing Pvt Ltd 

Table of Contents 

Supreme Court 

High Courts 

• Allahabad High Court 

• Bombay High Court 

• Calcutta High Court 

• Chhattisgarh High Court 

• Delhi High Court 

• Supreme Court of India 

• Gauhati High Court 

• Gujarat High Court 

• Jammu and Kashmir High Court 

• Karnataka High Court 

• Kerala High Court 

• Madhya Pradesh High Court 

• Orissa High Court 

• Patna High Court 

• Punjab and Haryana High Court 

• Rajasthan High Court 

• Telangana High Court 

• Tripura High Court 

 



 - 3 - 

© EBC Publishing Pvt Ltd 

Tribunals 

• Goods and Services Tax Appellate Tribunal 

• Income Tax Appellate Tribunal 

• Regional Director, Ministry of Corporate Affairs 

Statutory 

• Central Rules 

• Central Notifications 

• State Rules 

  

 

 

 

 

 

 

 

 

 

 

 

 

 

 



 - 4 - 

© EBC Publishing Pvt Ltd 

Supreme Court 
Balaji Madhukar Konkanwar v. Maharashtra SRTC, (Sanjay Karol and N. Kotiswar Singh, JJ.), 

2026 SCC OnLine SC 641 
Himakshi v. Rahul Verma, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 642 
Nilesh C. Ojha v. High Court of Judicature at Bombay, (Vikram Nath and Sandeep Mehta, JJ.), 2026 

SCC OnLine SC 643 
Pawan Garg v. SDMC, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 644 
State of U.P. v. Ajay Kumar Malik, (Ahsanuddin Amanullah and N.V. Anjaria, JJ.), 2026 SCC 

OnLine SC 639 
V.K. John v. S. Mukanchand Bothra, (Sanjay Karol and Vipul M. Pancholi, JJ.), 2026 SCC OnLine 

SC 640 
  
Allahabad High Court 

Surendra Kumar Sharma v. Union of India, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2026 
SCC OnLine All 2713 

  
Bombay High Court 

Adarsh Vidya Prasarak Sanstha v. Savita Gajanan Fatake, (Amit Borkar, J.), 2026 SCC OnLine 
Bom 2593 

Airports Authority of India v. Satyavan Vishnu Agate, (Somasekhar Sundaresan, J.), 2026 SCC 
OnLine Bom 2585 

Alfredo M Cotta & Associates v. Filomena Fernandes, (Amit S. Jamsandekar, J.), 2026 SCC 
OnLine Bom 2597 

Altisource Business Solutions India (P) Ltd. v. Union of India, (M.S. Sonak and Advait M. Sethna, 
JJ.), 2025 SCC OnLine Bom 5917 

Anil Printers Ltd. v. State of Maharashtra, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine 
Bom 6121 

Anina Dias v. Beena Sunil Chodankar, (Amit S. Jamsandekar, J.), 2026 SCC OnLine Bom 2596 
Archana Textile Corpn. v. State of Maharashtra, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 

2025 SCC OnLine Bom 6433 
Archana Textile Corpn. v. State of Maharashtra, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 

2025 SCC OnLine Bom 6434 
Archroma International (India) (P) Ltd. v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 

2025 SCC OnLine Bom 5927 
Arihant Fabtech India v. State of Maharashtra, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom 6426 
Ariisto Shelters (P) Ltd. v. Union of India, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine 

Bom 6133 
Arun A. Jain v. State of Maharashtra, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 

6410 
Aruna Chhibber v. Rajnesh Pathak, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine Bom 2586 
Ascent Ventures v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine Bom 2583 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392547


 - 5 - 

© EBC Publishing Pvt Ltd 
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HAL Offshore Ltd. v. State of Maharashtra, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine 
Bom 6129 

Hansa City Bus Services (P) Ltd. v. Commr. of State Tax, (Avinash G. Gharote and Abhay J. Mantri, 
JJ.), 2025 SCC OnLine Bom 6429 

Haresh J. Dharmani v. State of Maharashtra, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC 
OnLine Bom 6421 

Hella Infra Market Metal (P) Ltd. v. Pushkaraj Ispat (India) LLP, (Somasekhar Sundaresan, J.), 
2026 SCC OnLine Bom 2577 

IL & FS Transportation Networks Ltd. v. State of Maharashtra, (G.S. Kulkarni and Jitendra Jain, JJ.), 
2023 SCC OnLine Bom 3355 

India Resurgence Arc (P) Ltd. v. State of Maharashtra, (A.S. Chandurkar and M.M. Sathaye, JJ.), 
2025 SCC OnLine Bom 6409 

Integrated Spaces Ltd. v. Union of India, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine 
Bom 6124 

Jaguar Land Rover India Ltd. v. CST, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 
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JSW Steel Ltd. v. Union of India, (Suman Shyam and Amit S. Jamsandekar, JJ.), 2026 SCC OnLine 
Bom 2600 

Klay Pictures LLP v. Union of India, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC 
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Lokrajya Swayam Rojgar Seva Sahakari Sanstha Ltd. v. Shramik Janata Sangh, (Amit Borkar, J.), 
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Central Electricity Regulatory Commission (Terms and Conditions of Tariff) (Second Amendment) 
Regulations, 2026 [Regulation 44. Amendment of Regulation 74 of the Principal Regulations] 

Central Electricity Regulatory Commission (Terms and Conditions of Tariff) (Second Amendment) 
Regulations, 2026 [Regulation 45. Amendment of Regulation 78 of the Principal Regulations] 

Central Electricity Regulatory Commission (Terms and Conditions of Tariff) (Second Amendment) 
Regulations, 2026 [Regulation 46. Insertion of New Regulation 84-A of the Principal 
Regulations] 

Central Electricity Regulatory Commission (Terms and Conditions of Tariff) (Second Amendment) 
Regulations, 2026 [Regulation 47. Insertion of New Regulation 101-A of the Principal 
Regulations] 

Central Electricity Regulatory Commission (Terms and Conditions of Tariff) (Second Amendment) 
Regulations, 2026 [Regulation 48. Amendment to the Appendix I of the Principal Regulations] 

Central Electricity Regulatory Commission (Terms and Conditions of Tariff) (Second Amendment) 
Regulations, 2026 [Regulation 49. Amendment to the Appendix IV of the Principal Regulations] 

Central Electricity Regulatory Commission (Terms and Conditions of Tariff) (Second Amendment) 
Regulations, 2026 [Regulation 5. Amendment to Regulation 5 of the Principal Regulations] 

Central Electricity Regulatory Commission (Terms and Conditions of Tariff) (Second Amendment) 
Regulations, 2026 [Regulation 50. Amendment to Appendix-V of the Principal Regulations] 

Central Electricity Regulatory Commission (Terms and Conditions of Tariff) (Second Amendment) 
Regulations, 2026 [Regulation 51. Amendment to Tariff Filing Forms in Annexure-1 to the 
Principal Regulations] 

Central Electricity Regulatory Commission (Terms and Conditions of Tariff) (Second Amendment) 
Regulations, 2026 [Regulation 6. Amendment to Regulation 8 of the Principal Regulations] 

Central Electricity Regulatory Commission (Terms and Conditions of Tariff) (Second Amendment) 
Regulations, 2026 [Regulation 7. Amendment to Regulation 9 of the Principal Regulations] 

Central Electricity Regulatory Commission (Terms and Conditions of Tariff) (Second Amendment) 
Regulations, 2026 [Regulation 8. Amendment to Regulation 10 of the Principal Regulations] 

Central Electricity Regulatory Commission (Terms and Conditions of Tariff) (Second Amendment) 
Regulations, 2026 [Regulation 9. Amendment to Regulation 11 of the Principal Regulations] 

Indian Police Service (Fixation of Cadre Strength) Second Amendment Regulations, 2026 [Preamble] 
Indian Police Service (Fixation of Cadre Strength) Second Amendment Regulations, 2026 [Regulation 

1] 
Indian Police Service (Fixation of Cadre Strength) Second Amendment Regulations, 2026 [Regulation 

2] 
Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (Third Amendment) 

Rules, 2026 [Preamble] 
Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (3rd Amendment) 

Rules, 2026 [Rule 1. Short title and commencement] 
Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (3rd Amendment) 

Rules, 2026 [Rule 2] 
Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (3rd Amendment) 

Rules, 2026 [Rule 3] 
Indian Police Service (Pay) Second Amendment Rules, 2026 [Preamble] 
Indian Police Service (Pay) Second Amendment Rules, 2026 [Rule 1] 
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Indian Police Service (Pay) Second Amendment Rules, 2026 [Rule 2] 
Ministry of Steel (Technical Wing) Recruitment Rules, 2026 [Preamble] 
Ministry of Steel (Technical Wing) Recruitment Rules, 2026 [Rule 1. Short title and commencement] 
Ministry of Steel (Technical Wing) Recruitment Rules, 2026 [Rule 2. Number of post, classification 

and level in the pay matrix] 
Ministry of Steel (Technical Wing) Recruitment Rules, 2026 [Rule 3. Method of recruitment, age-

limit, other qualifications, etc] 
Ministry of Steel (Technical Wing) Recruitment Rules, 2026 [Rule 4. Disqualification] 
Ministry of Steel (Technical Wing) Recruitment Rules, 2026 [Rule 5. Power to Relax] 
Ministry of Steel (Technical Wing) Recruitment Rules, 2026 [Rule 6. Saving] 
Ministry of Steel (Technical Wing) Recruitment Rules, 2026 [Schedule] 
Ministry of Defence, Defence Research and Development Organisation, Group ‘C’ (Fire Engine 

Driver ‘A’, Fire Engine Driver ‘B’ and Fire Engine Driver ‘C’) posts Recruitment (Amendment) 
Rules, 2026 [Preamble] 

Ministry of Defence etc., Group 'C' (Fire Engine Driver 'A', Fire Engine Driver 'B' and Fire Engine 
Driver 'C') posts Recruitment (Amendment) Rules, 2026 [Rule 1] 

Ministry of Defence etc., Group 'C' (Fire Engine Driver 'A', Fire Engine Driver 'B' and Fire Engine 
Driver 'C') posts Recruitment (Amendment) Rules, 2026 [Rule 2] 

Ministry of Defence, Defence Research and Development Organisation, Group ‘C’ (Security) posts 
Recruitment (Amendment) Rules, 2026 [Preamble] 

Ministry of Defence, etc., Group 'C' (Security) posts Recruitment (Amendment) Rules, 2026 [Rule 1] 
Ministry of Defence, etc., Group 'C' (Security) posts Recruitment (Amendment) Rules, 2026 [Rule 2] 
Defence Research and Development Organisation, Ministry of Defence, Vehicle Operator ‘A’, 

Vehicle Operator ‘B’ and Vehicle Operator ‘C’ Recruitment (Amendment) Rules, 2026 
[Preamble] 

Defence Research and Development Organisation, Ministry of Defence, Vehicle Operator 'A', Vehicle 
Operator 'B' and Vehicle Operator 'C' Recruitment (Amendment) Rules, 2026 [Rule 1] 

Defence Research and Development Organisation, Ministry of Defence, Vehicle Operator 'A', Vehicle 
Operator 'B' and Vehicle Operator 'C' Recruitment (Amendment) Rules, 2026 [Rule 2] 

Ministry of Defence, Defence Research and Development Organisation, Group ‘C’ (Fire Service) 
posts Recruitment (Amendment) Rules, 2026 [Preamble] 

Ministry of Defence, Defence Research and Development Organisation, Group 'C' (Fire Service) posts 
Recruitment (Amendment) Rules, 2026 [Rule 1] 

Ministry of Defence, Defence Research and Development Organisation, Group 'C' (Fire Service) posts 
Recruitment (Amendment) Rules, 2026 [Rule 2] 

  
Central Notifications 

Central Board of Direct Taxes [Noti. No. G.S.R. 262(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 263(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 264(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 265(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 266(E)] 
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Central Board of Direct Taxes [Noti. No. G.S.R. 267(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 268(E)] 
Ministry of Finance [Notification No. 14/2026-Central Excise] 
Ministry of Finance [Notification No. 15/2026-Central Excise] 
Ministry of Finance [Notification No. 16/2026-Central Excise] 
Ministry of Finance [Notification No. 17/2026-Central Excise] 
Ministry of Finance [Notification No. 18/2026-Central Excise] 
Ministry of Agriculture [Noti. No. S.O. 1814(E)] 
Ministry of Commerce and Industry [F. No. P-32026/2/2024-MIIUS] 
Ministry of Commerce and Industry [Notification No. 66/2025-26] 
Ministry of Commerce and Industry [Notification No. 6/2026-27] 
Ministry of Commerce and Industry [Notification No. 73/2025-26] 
Ministry of Commerce and Industry [Notification No. 74/2025-26] 
Ministry of Defence [Noti. No. S.R.O. 3(E)] 
Ministry of Defence [Noti. No. S.R.O. 4(E)] 
Ministry of Defence [Noti. No. S.R.O. 5(E)] 
Ministry of Defence [Noti. No. S.R.O. 6(E)] 
Ministry of Mines [Noti. No. G.S.R. 271(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 256(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 279(E)] 
Ministry of Power [F. No. L-1/268/2022/CERC] 
Ministry of Steel [Noti. No. G.S.R. 277(E)] 

  
State Rules 

Delhi State Legal Services Authority (Amendment) Regulations, 2026 [Preamble] 
Delhi State Legal Services Authority (Amendment) Regulations, 2026 [Rule 1] 
Delhi State Legal Services Authority (Amendment) Regulations, 2026 [Rule 2] 
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